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(c) # not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). R was ‘brought to the
notice of the Government that some of the
Govemment have also through the Minis-
try of Extemal Aftairs taken up the matter
with Repubfics of the former USSR. On
the advice of the Indian Embassy in
Moscow, the Ministry of Human Resource
Development have sanctioned a special
gramt of Rs. 590.00 per month to bé paid
in hard cumrency to each of the students
studying in the USSR who were deputed
officially through the Ministry of Human
Resource Development, over and above:
the scholarships they are already getting.

in addition, on the advice of the Ministry of .

External Affairs, the Reserve Bank of india
have issued. instructions to Banks and
Foreign Exchange dealers to allow parents
and guardians of all students already study-
ing in the former USSR to remit upto US
Dollars 50 per month. Reserve Bank of
india has also authorised the purchase of
retum tickets from Moscow in Ingian

rupees. The Ministy of External Affairs -

"have also issued an advisory notice in the

Press to the effect that no Indian students

should seek admission to institutions in the
former Soviet Union on a sel-financing
and non-govemmental sponsoring basis,
until such time as the situation crystallises
in these countries, and that those who did
so would be doing so at their own risk as
Government liability does not arise for them.

'Publlé Grlwlneo Ceil’
1055. DR. R. MALLU: Will the Minis-
ter of ENVIRONMENT AND FORESTS be
pleased to state:

{a) whether govemment have set up
a Ecological public grievance cell;
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(b) # 50, the detalls thersof indicating
the number of grievances received and

(c) the total expenditure incurred
thereon; Lo

* (d) whether similar experiments will
be tried out in other branch such as pollu-

tion;

(e) whether any guidelines have been
issued for public and Non-Govemment
Organisations in this regard; and

(f) if so, the reaction of Non-Govern-
taken by the govemment in this regard?

- THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHR! KAMAL NATH): (a) The Min-
istry of Environment and Forests have set
up a Public Grievances Redrassal Cefi.

(b) Till 31st January 1992, 103 griev-
ances were received, of which 56 were
disposed of.

%) Separate expenditure is not in-
volved as the cell has been set up within

the existing staft strength of the Ministry.

(d) The cell deals with grievances re-
lating to the areas of environmenial degra-
dation, pofiution, cruelty to animals and
release of grants to various organisations.

(e) The order setting up the Public
procedure to be followed for registering
grievances, has been given wide publicity
through the Press.

(f) Non-Government Organisations are
also free to register grievances with the
Grievances cefl and some of them have
availed of this facifity.





